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Central &dministratlve Tribunal
Prlncipal Bench: New Delhi

R.A. No, 98/2000 In
D.A. No, 1119/96

Ney Delhi this the 16th day of May 2000

Hon'ble Smt, Lakshmi Suaminathan, Member (3J)
Hon'ble Mr, V,K, Majotra, Member (A)

R, Kapur,
S/o lats Shri R .5. Kapur,
R/o 70, Pasch1m1 Marg,
Vagant Vihar, .
. New DB8lhi-{110 057,
' .sApplicant
None present,

Versus

1. Director of Inspsction Ressarch,
Statistics, Publications and
Public Relations (Income Tax),
Mayur Bhawan, 6th Floor,

Behind Super Bazar,
Indira Ehouwk,
Nsy Delhi-{10 001.

2. Director of Estatss,
Nirman Bhawan, Maulana Azad Road,

Newy O21hi,

Respondents

Dﬁﬁéﬁlkbra;l

PN -

PN

Smt, Lakshmi Swamingthan, Member {J)

Je note that nome has besn appearing for the
applicant in R.A. 98/2000 on thm‘pravious'tuo dates
namely, 8,5.2000 and 15.5.2000.

7. The abovs cir¢umstancaa, it appears that the
applicant is no lenger interested in pursuing tho

Review Application, R.A, is accordingly rojocted,
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JicHagel SOt L

(v.K, majotra) (Smt, Lakshmi Sweminathan)

Membor (A) member (3J)




